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(b) what will be the r ce and quan-
tity of production; and 

(c) whether it will be direct reduction 
proce s like that of Mexico? 

TH E M INISTER OF 'TATE IN THE 
MINISTRIES OF INDUSTRY AND 
ST EL AND MINES (SHRI c'HARAN-
JIT HANANA): (a) to (c). PrestlLlnbly. 
the qu tion refer. to the applicatton ub-
mitt~d by the Madhya Pradc"h State In-
du trie Corporation Limited in 1978 for 
an Indu trial Licence for manufacture of 
1,20.000 tonne. per annnm of Spong .. Iron 
in M dhya Prade. h. The application 
was finally rejected by the Government 
sin.e the orporation conld not furn i h. 
e semiat information on the process pro-
posed to be adopted and foreign colla· 
boration cnvi aged for the manufacture! of 
ponge iron. 

Pillage at Pad dar Mine 

3833. HRI RASHEED MASOOD: 
Will the Mini r of TEEL AND MINES 
be pleased to state: 

(a) whethe r Govcrnmen are aware of 
the pitf rage of the be t quality sapphire 
from Paddar mines; 

(b) if 0 , whether Government have 
made any inquiry into the matter and an 
asse'i , ment vith regard to the annual loss 
dlL tf) the pilferage of apphire pieces; 
and 

(c) if so, the details thereof and the 
measure'> taken by th Gover' ent in 
this di ·':: .. tion. 

TH J MIN I TER OF STATE 1 THE 
MT 1 TRI OF 1 DUSTRY AND 
S ~ ND MINES (SHRIMATI RAM. 
DU A I rNH): , (a) The State Govern-
m ent Of Jammu & Kashmir have repor-
t d that tbey nre unaware of any pilfer. 
age and that the Sta te Police are looking 
afte r th . cCtirity of the mine ite, 

(b) and (c). Does not a ise. 

• 
Arrest of A sam Student Leaders under 

N. S. A. 

3834. PROF. MADHU DANDAVATE: 
SHRI HARiSH RAWAT: 

Will the Minister of HOME AF-
FAIRS be pleased to state: 

(a) whether it is a fact that after the 
deci ion of the Government wa announc-
ed at the meeting of the Prime Minister 
with tbe Opposing leaders on 10 D ecem. 
ber, 1981 to hold a tripartite meeting c;m 
'foreigner issue' in A sam, student lea-
ders from Assam were detained under 
the National Security Act; 

(b) if so, whether these detentions 
frustrated the purpose of the tripartite 
meeting; and 

(c) the steps pro po ed to be taken to 
normalise the situation in Assam? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS 
(SHRI NIHAR RANJAN LASKAR): 
(a) According to the information furni_ 
shed by the Government of Assam, 12 
students were detained under the provi. 
sion of Sec. 3(2) of the National Secu-
rity Act , between 10.12-81 and 7-1.82, 
for acting in a manner prejudicial to the 
security of lhe St, te or the maintenance 
of public order or the maintenance of 
supplies and service essential to the com_ 
munity. All of them have ince been 
released. 

(b) No, Sir. Two round of the com-
bined meeting were held in January and 
February, 1982. 

(c) {fort to find a atisfactory solu· 
tion to the foreign nationals issue in 
A '>am, arc continu ing. The next round 
of the combined meeting is propo ed to 

. be held shortly, Besides, the As am 
Government have taken all nece sary mea. 
sures to maintain law and order In the 
State. 

tanding Committee on Small c Ie 
Industtie 

3835. SHRT AJIT BAG: Will the 
Mini ter of INDUSTRY be plea ed to 
state: 

(a) whether Small Scale Industries 
Board ha set up a standing committee in 
the recent P:lIt; 



Written Answers MARCH 17, 1982 Written Answers 17 2 

(b) if so, the recommendation of the 
said committee; and 

(c) the policy practi ed by Govern-
ment with regard to ' allocation. of raw 
materials to small scale industries? 

THE MINISTER OF STATE IN THE 
MINISTRIES OF INDUSTRY AND 
STEEL AND MINES (SHRI CHARAN-
JIT CHANANA ) : (a ) Yes, Sir. 

(b) Its major recommendation ar:-

(1) That a working group be appoin-
ted to update the data and information 
contained in the report of the com-
mittee for drafting legislation for 
Small Scale Industries submitted to the 
Government in 1972. ,in view of the 
growth in size and range of .!_he small 
scale sector. 

(2) that funds should be made avai l-
able to the State Small Industrie Cor-
porations by the commercial banks on 
the same terms as to the small scale 
units. 

(3 ) that a periodical meetings of 
the State Small Industries Corporations 
be r,onvened by the Development com-
missioner, Small Scale Industries to 
monitor the distribution of raw mate-
rials to the small scale industries. 

(4) that an as es ment of the raw 
material availablity should be made w 
that relaxation of the informal ban on 
as many types of units as possible 
could be considered. 

(c) Critical raw materials are released 
to the State GovernmentslState Small In-
dustries Corporations on the ba is of de-
mands received from various States re-
lated to their past off-take and pro_rated 
to the availability of these raw materials. 

Industrial Relations Bill 

3836. SHRI BASUDEB ACHARYA: 
Will the Minister of LABOUR be pleased 
to state: 

(a) whether it is a fact that Govern-
ment have taken deci ion to bring a com-
prehensive industrial relations Bill in the 
Budget Session of Parliament; and 

(b) if so, details thereof? 

THE DEPUTY MINISTER 
MINISTRY OF LABOUR 
DHARMA VIR) : (a) 0 , ir. 

(b) Does not ari e. 

IN THE 
(SHRI 

Condition of AutomobiJe I dustry and 
Rise in Prices 

3 37. SHRI H. K. L. BHAGAT: Will 
the Mini ter of INDUSTRY be plea ed to 
state: 

(a ) the condiwon of automobile indus-
try in India in regard to manufacture f 
cars; 

(b) the scale of rise in prices during 
the last one year; and 

(c) the step Government propo e 'l) 

take in this regard? 

THE MINISTER OF STATE IN THE 
MINISTRIES OF JNDUSTRY AND 
STEEL AND MIN ES (SHRI CHAR AN_ 
J~T CHANANA ): (a) The pre ent mo-
dels of cars manufactured in India are 
not contemporary with those manufac-
tured in the developed countries. 

(b) The retail prices of tke Ambas- . 
sador and Premier cars in Delhi as on 
1.1-81 and 1-1-82 are given below: 

Ambassador 

Premier Padmini 

Pl' ic on Price on 
1-1-81 1-1-82 

Rs. 
57,864 

63,492 

R. 
73,525 

69,427 

(c) Government have established 
Maruti Udyog Limited with the objective 
of manufacturing fuel efficient passenger 
cars at economical prices employing the 
latest technology. This project will assist 
in upgrading of the Indian automotive in-
dustry. Government have also impres-
ed upon the existing manufacturers the 

need to curb price increase and the 
Bureau of Industrial Costs and Prices has 
been asked to look into the matter and 
report. 




